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+{THE DEUTY MINISTER IN THL
DEPARTMENT OF PARLIAMENTARY
AFFAIRS, A'D IN THE MINISTRY
OF SHIPPLIG AND TRANSPORT
(SARDAR IQBAL SINGH) : (a)
and (b) No sk pyard is under construction
at Dhanushkoci. There is also no proposal
under consider ition to construct a shipyard
there ]

ARREST 0" PREss CCORRESPONDENT
IN Braar

205. SHRI K. C. PANDA :
DR.I. N. ANTANI :

Will the Mister of HOME AFFAIRS
be pleased to state :

(a) whether it is a fact that the corres-
pondent of a Bihar newspaper was recently
arrested mere'y because he sent a telegram
to his headqnarter criticising police ad-
ministration;

(b) whette several representations ta-
king exceptiont to his arrest were received
by the Government of India from the Press
Association and other bodies; and

(c) whethe the Government of India
have made any investigation into the con-
duct of the police officials responsible for
this arrest wl ich amounted to interference
with the free: om of the Press?

THE MIN STER OF STATE IN THE
MINISTRY DOF HOME AFFAIRS (SHRI
VIDYA CH.RAN SHUKLA) : (a) Ac-
cording to in ormation received from the
State Government, a press correspondent
was artested on 5th September under section
29 of the Indian Telegraph Act, 1885, be-
cause he was alleged to have despatched
a telegram kriowing its contents to be false.
He was releascd on bail on the same day and
the State Gcvernment ordered the with-
drawal of th- case or 1oth September.

(b) Yes, Sr.

(c) The State Government are inguiring
into the ma ters.

206. [Tramferred to the 2Bth November,
1969-)

t[ ] English translation.

[ 19 NOV. 1969 ]
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Book NAMED ““Across THE BLACK WATERS”

207. SARDAR NARINDAR SINGH
BRAR :

SARDAR GURCHARAN SINGH
TOHRA :

Will the Minister of HOME AFFAIRS
be pleased to state :

(a) whether the attention of Government
has been drawn to a book named ‘‘Across
the Black Waters” written by Shri Mulk
Raj Anand; ’

(b) whether Government are aware that
the book contains matter which may hurt
the religious feelings of the sikh community;

(c) whether Governments aitention has
been drawn to the effect that the Govern-
ment of Punjab has ordered for the forfei-
ture of the book; and

(d) what steps Government propose to
take to impose a ban on the book for sale
in the entire country?

THE MINISTER OF STATE IN THE
MINISTRY OF HOME AFFAIRS (SHRI
VIDYA CHARAN SHUKLA) : (a) to
(d) The Government of Punjab have al-
ready issued orders under Section ggA Cr.
P.C. forfeiting to Government all copies
of the book. This notification has been
brought to the notice of all the State
Governments and Union Territories Admi-
nistrations. A notification under Section
goA Cr. P.C. is operative throughout the
country.

ReporT OF KAPUR COMMISSION ON
GANDHI MURDER

208. SARDAR D. K. JADHAV

SHRI Y. ADINARAYANA RED-
DY :

SHRI M. D. NARAYAN :
SHRI G. GOPINATHAN NAIR :

W1l the Minister of HOME AFFAIRS
be pleased to state :

(a) whether the Kapur Commission on
Gandhi murder has since submitted its
report to Government;

(b) if so, the broad features of the report;
and ’

(c) the reaction of the Government there-
to?

THE MINISTER OF STATE IN THFE,
MINISTRY OF HOME AFFAIRS (SHRI
;{IDYA CHARAN SHUKLA) : (a) Yes,

ir.

(b) and (c) The report is under exa-
mination of the Government,



